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REGISTRATION CERTIFICATE 4. Liability—Limited.
5 Area of Operation—Whole area of Kollam
No. 9894/2018. 15th February 2019. District except Mantrothuruth Grama Panchayath.
| do hereby certify in ex_ercise of the powers 6. Objectives—As per Byelaw Clause 4.
conferred upon me under Section 7 of the Kerala
Co-operative Societies Act, 1969 (Act 21 of 1969) that 7. Type—Primary Labour Contract Society Rule 15(9)
the following Society, the particulars which is furnished in (1) of Kes Act and Rule.
the Categorical Statement is registered by me today as a 8 Authorized Share Capital— 22,00,000 (Rupees

Co-operative Society under the said Act, on the basis of
limited liability and that the bye-laws of the
undermentioned Society is also hereby registered under
the said section.

Categorical Statement
1 Name of Society—Chithara Labour Contract
Co-operative Society Ltd. No. Q 1683.
2. Date of Registration —15-2-2019.

3. Address—Chithara Labour Contract Co-operative
Society Ltd. No. Q 1683, Kizhakkumbhagam,

Chithara (P O).

Gaz. No. 10/2019/DTP (Co-operative).
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Twenty two lakhs only)
(1) 10,000 ‘A’ Class Shares of ~ 100 each.
(9 1,000 ‘B’ Class Shares of ~ 1,000 each.
(3) 4000 ‘C’ Class Shares of ~ 50 each.

9. Maximum Borrowing Power—150 times of Total
Paid up Share Capital and Reserve Fund.

Office of the Joint Registrar of
Co-operdive Societies (Generd),
Kallam.

(&d)
Joint Registrar (General).
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REGISTRATION CERTIFICATE 4. Liability—Limited.
No. O/4091/2018. 5th January 2019. 5 Area of Operation—Enmakaje Grama Panchayath.
| do hereby certify in exercise of the powers 6. Main Object—To improve the Economic and Social
conferred up on me under Section 7 of the Kerala Wefare.

Co-operative Societies Act, 1969 (Act 21 of 1969) that _ _ o _
the following Society, the particulars which is furnished in 7. Type of Society—Miscellaneous Societies-(1) Social

the Categorical Statement is registered by me today as Welfare Societies-Better living Societies, Literary
Co-operative Society under the said Act, on the basis of Societies and Welfare Societies, as per
limited liability and that the byelaws of the Rule 15-12 (1).
undermentioned society is also hereby registered under .
the said section. 8. Authorized Share Capital— 100 lakhs.
Categorical Satement 9. Maximum Borrowing Power—100 times of paid up

) ) Share Capital + Reserve Fund.
1 Nameand Number of the Society— The Enmakaje

Panchayath Public Welfare Co-operative Society
Ltd. K574,

N Office of the Joint Registrar of (=)
2 Date of Registration—5-1-2019, Co-operative Societies (General), Joint Registrar
3. Address—Kattukukke. Kasaragod. (General).
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